
COVERNMENT OF AITUNACHAL PRADESH
DEPARTMENT OF TAX, EXCISE & NARCOTICS

ITANAGAR

Notification No. l412021 State Tax, (Rate)

No. GST/24I201 7/Vol-t Dared Iranagar. rhe I grr, November. 2021

ln exercise of the por,'crs conrerred b1' sr"rb-section ( I ) of section 9 and sub-section (5)
olsectio, l5 of the Arunachal pradesh Goods and Services Tax Act. 2oI7 (07 of20l7). the
State Government. on the recommendations or the councir, rrereby makes the following
further amendments in the notification orthe Govemment of Arunachal pradesh, Depadment
ofrax, Excise & Narcotics, No.l/2017-State Tax (Rate), dared the 2grh June.20l7, published
in the Gazette of Arunachal pradesh, Extraordinary, No. I g l, Vol. XXIV. Naharlagun.
Friday, .lune 30. 2017 , vide fire no. GST r24r20r7, dated the 2g1h June, 201 7. namelv:-

ln the said r.rotillcation. -

in Schedule I - 2.5%. -

(i) S. Nos. 201. 207.2|.216.2,17.218. 2188. 218C. 219A. 2l9AA.
2198.220' 221-222.223'224-224A and 225 and the enlries rerating thereto shalr be
omitted;

i]

b. in Schedule ll - 6%. -

(i) S. No. l32A and the entries relating thereto shall be omitted;

(ii) after S. No. l32A and the entries relating thereto, the following serial
numbers and entries shall be inserted. namelv:_

.'I 32AA 5 007 Woven fabrics of silk or ol silk

waste,

-5 ln Woven l-abrics of carded n.ool or

o1'carded fine animal hair.

5112 Woven labrics ol contbed u'ool

or of combed fine animal hair.
I ]2AD 5i 13 Woven fabrics of coarse anintal

hair or of l.rorse hair.

I32AE Woven

containing

fabrics ol cotton.

85Yo or more by

I rrrAB

llr2AC

I

5 208



wcight ol cotton. $'ei

more than 200g/nl2

ghing not

Wovcn tabrics of cottotl.

containing 85% or more bY

weight of cotton, weighing more

than 200g/m2.

5109132AF

Woven labrics o

containing less than 85% bY

weight of cotton, mixed mainlY

or solely with man-made fibres,

weighing not more than 200g/m2.

I cotton.52t0I32AG

521 Il32AFl

Other woven fabrics of cotton5212132AI
Woven tablics of flax53 09132AJ

Woven fabrics ol jute or o

textile bast fibres of heading

5303.

f otl.rer5310I32AK

Wor en I'ahrics ol utlter \ eLlela

textile fibresl woven t-abrics of

paper yarn.";

ble531II]2AL

Woven labrics of cotton.

cor.rtaining less than 85% bY

weight of cotton, mixed mainly

or solely with man-lrlade fibres'

weighing more than 200g/m2.

(iii) S. No. l328 and the entries relating thereto shall be omittedl

(iv) after S. No. 132B and the entries relating thereto' the following serial

numbers and entries shall be inserted, namely:-

Sewing thread of man-made

filaments. whether or not Put uP

for retail sale.

5.+01" l32BA

Sy'nthctic lllament 1'arn (other540213288

I

L

L



ng thread), not put up

lor retail sale, including synthetic

monofilament of less than 67

decitex.

than sewi

I32BC 5.103 Artillcial filamerrr

than sewing thread). not put up

lor retail sale, including arlificial

monofilament of Iess than 67

decitex.

1'arn (other

132BD 540,+ c nronofilantenl of 67

decitex or more and of which no

cross-sectional dimension

exceeds I mm: strip and the like

(for example. arlificial straw) of
synthetic textile materials ofl an

apparent width not exceeding 5

mm.

Syntheti

IJ2BE 5105 ciai monofllament ol 67

decitex or more and ol which no

cross-sectional dimcnsiorr

exceeds I mm; strip and the like

(lor example. artificial straw) of
arti{lcial texrile malerials of an

apparenl rvidth not exccedino 5

nlnt.

Artifi

I328F 5,106 an-ntade ljlantent varn (other

than ser.ving thread). pur up for

retail sale.

\f

I32BG 5407

filament yarn. including woven

labrics obtained lrom materials

of heading 5404.

Woven fabrics of syntheric

1l2Brl 5408 Woven labrics of artillc ial

I

I

I

l

l



tllament Yarn. tnc

fabrics obtained from materials

of heading 5405.";

luding woven

(v) S. No. 132C and the entries relating thereto shall be omitted;

(vi) after S. No 132C and the entries relating thereto' the following serial

numbers and entries shall be inserted, namely:-

Synthetic fllament tolv5501" 132CA
Artillcial fllament to"v

5 502I32CB
Synthetic staPIe

carded. con.rbed or otherwise

processed lor sPinning.

llbres, not
5 s03I32CC

Artilicial staple

carded. combed or otherwise

processed tbr sPinning.

llbres. llot
5 50.1

Waste (including no

waste and gametted stock) ol

r.nan-made tibres.

ils. 
"varn5 505132CE

combed or otherwise Processed

tbr spinning.

Synthetic staPle tlbres. carded.
s 506132CF

combed or otherwise Processed

tbr spinning.

Artificial staPle tibres. carded.5s07I32CG

Sewing thread ol rnan-ntade550E132CH

Yart.r (other thau serv

of synthetic staPle fibres, not Put

up for retail sale.

ing thread)5509I32CI

Yarn (other than sewing thre

ol artitlcial staple tibres. r.rot put

ad)5s 10132CJ

L

I

\,,.,

l

L

I 
staRle tibres. whether or not put 

I

I up for retail sale. 
I



t32CrK 551 r other than sewing thread)Yarn (

I32CL or crr labrics olslnthetic staple

fibres, containing 8570 or more

by weight of synthetic sraple

fibres.

132CM brics of synthetic stapleWoven la

I32CN 55 1.1

l32CO 5515 er woven fabrics of syntheticOth

staple fl bres.

I32CP
brics of artificial stapleWoven fa

fibres.":

oi.'en labrics ol synthetic staple

fibres. containing less than 85%

by weight of such fibres. mixed

mainly or solely with cotton. of a

r.veight exceedin g 170 g/m2.

(vii) S. No. 1i2D and the entries relating thereto shall be omitred:

(viii) against S. No. I39, in column (3), for the entry, the entry ..Trvine.

cordage, ropes and cables, whether or not plaited or braided and whether or not
impregnated, coated or sheathed with rubber or plastics..' shall be substituted:

(ix) after S. No. I39 and the entries relating thereto, the lollowing S.No.
and entries shall be inserted, namely:-

"li9A notted netting of tn inc" cordape5608 K

up lor retail sale.

I

I 
ol man-rnade staple fibres. put up 

I

] lor rerail sale. ]

55 12

I

55li

I 
fibres. conraining less rhan g5ozo 

I

] 
hr weishr ol such fihres. nrixed 

]

i nrainll or solely wirh cotron. of a ]

rieighr nor exceeding 170 g nrr. 
I

55 t6
I



or ropel made up o f fishing nets

(x) after S. No. 146 and the entries relating thereto' the lbllowing serial

number and entries shall be inserted, namely:-

(xi) after S.No. 151 and the entries relating thereto' the lollowing S No' and

entries shall be inserted, namelY:-

(xii) against S. No' 154, in column (3)' for the entry' the entry "Braids in the

piece; ornamental trimmings in the piece' without embroidery' other than knitted or

crocheted: tassels, pompons and similar arlicles " shall be srrhstituted:

(xiii) against S. No' 155" in column (3)' for the entry' the entry "Woven

fabrics of metal thread and woven l-abrics ol metallised yarn ol heading 5605' of a

kind used in apparel' as lurnishing f-abrics or for similar purposes' not elsewhere

specilie<J or included." shall be substitutedl

(xiv) against S.No' 156, in column (3)' fbr the entry' the entry "Embroidery

in the piece, in strips or in motifs'" shall be substituted;

(xv) against S.No. 168, in column (3)' for the words "this Chapter"' the

word and the figure "Chapter 59" shall be substituted;

Woven pile labrics an

fabrics. other than fabrics of

heading 5802 or 5806.";

d chenillc5801"146A

Narrow woven fab

goods ol heading 5807; nanow

tabrics cortsisting of walp

without weft assembled bY means

ol an adhesive (bolducs).";

rics. otl.rer than
s 806" 1514

I' ' extile I

I 
and other made uP nets. ol t 

It--t
I matenals. I I

I

I

I

I



(xvi) after S. No. l6g and the entries relating thereto. the lollowing serial
numbers and the entries shall be inserted. namely:_

(xvii) against S. No. 169, in column (3), for the entry, rhe enrry ..Arricles of
apparel and clothing accessories. knitted or crocheted... shall be substituted:

(x'iii) against S. No. 170, in column (3). for the entry. the entry ..Articles of
apparel and clothing accessories. not knitted or crocheted.'. shall be substituted:

"168,{ 6001 ncluding "long pile''Pile fabrics. i

168B 6002 or crocheted labrics of a
width not exceeding 30 cm,

containing by weight 570 or more

of elastomeric yarn or rubber

thread. other than those ol
heading 6001 .

Knitted

6003 nitted or crocheted fabrics oT aK

168D 6004 or crocheted labrics ol a

width exceeding 30 cm.

containing by weight 50% or more

ol elastomeric yarn or rubber

tliread. other than tltose of
heading 6001 .

Knitred

1688 6005 arp kn it labrics (including

those ntade on galloon knitring

machines). other than those ol
headings 6001 to 6004.

168F 6006 Other kniued

fabrics.";

or crocheted

labrics and terry flabrics, knitred l

or crochered. I
I I

I

/',''

I widrh nor exceeding 30 cnr. orherl-
I than those ol heading 6001 or

ioooz.

I



(xix) S. No. 171 and the entries relating thereto shall be omitted;

(xx) alier S. No. l71A and the entries relating thereto' the following serial

numbers and entries shall be inserted, namely:-

Blankets and trave liing rugs.6301"171A1
Bed linen. table linen. toi Iet linen6302t7lA2

C urtains (inciuding

interior blinds; curtain or bed

valances.

6303171A3

Oth", lurnishing afl ic les.
6304171A4

Sacks and bags, of a

lbr the packing of goods

kind uscd
63 05171A5

'farpaulins. awnings and6306171A6

Other n.rade uP artic Ies. inciuding

dress patterns.

630717 1A7

Sets, consisting of wovet't

and yarn, whether or not with

accessories, for making uP into

rugs, tapestries, embroidered

table cloths or serviettes, or

sirnilar textile arlicles. pul up in

packings for retail sale.

l-abric6308t7lA8

Worn

articles

clothing and other worn6i0917 1A9

used or new rags, scrap. twll1e,

cordage, roPe and cables and

wom out anicles of twine'

cordage, rope or cables, of textile

63 10l71Al0

1 ,.rn,l k itchen lirrcn.

drapes) and 
I

I excluding those ol headins e404 
1

I

I

l

I 
sunblin,ls: tents: sails lor boats' 

I

J 
suilboards ol lundcrali: canrPirle 

I

lgoods. I

I

I

I

I

I



nlaterials.

64 ootwear of saie value

exceeding Rs. I 000 per pair.',

lrotF

in Schedule III - 9%. -

(i) S. Nos

shall be omitted.

2. This notification shall come into force on the

otherwise stated.

159, 160, 161, 162 and 163 and the entries relating thereto

l'r day of January. 2022. unless

Memo No. GSr /24/20 17 /v 
"t_rl $Le

Copy to: -

sd/-

(Kanki Darang)
Commissioner State Tax

Dated Itanagar, the I 8rh November. 2021

,y!' Secretary (Law & Judiciar), Govt. of Arunachal pradesh, Itanagar ror informarion
please.

2' The Director (printing)' Govt. ofArunachal pradesh with a request to print 200 copies
in the Extra Ordinary Gazette.

3. Olfice Copy

€Q\s=
(Kanki Darang)

Cornmissioner State TaxNote: - The principar notificarion No.l/20r7-State Tax (Rate)" dated the 2grh Junc. 2017.
published in tlre Gazette of Arunachal pradesh, Extraordinary. No. rgl, Vor. XXrV.
Naharlagun, Friday, June 30,2017, vide fire no. GST/24r20rr, dated the 2grr,.rune, 2017. and
was last amended vlde notification No. g/202 r - State Tax (Rate), dated the 30rh September.
2021. published in rhe cazette orArunachal pradesh. Extraorcrinary, No.21g, vol. XXVIII.
Naharlagun, Thursday. october 2r.202r, vide fire no. GST/23/2017lVor-r. dated the 30r,
September, 2021 .

I 
r7lAr I

c.


